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seven SAARC countries have ratified the 
Agreement by the first week of November, 
1995. The tariff concessions agreed in the 
first round under the Agreement will become 
operative from 7.12.1995. 

(b) and (c) Full implementation of SAPTA 

will require extension of tariff concessions, to 

all product lines. In the first round of 

negotiations, concessions have been extended 

to only a few tariff lines. With further 

expansion of tariff concessions under SAPTA 

in future rounds of negotiations intra SAARC 

trading opportunities arc likely to be enlarged. 

The extent and depth of concessions will also 

be determined during the negotiations. It is, 

therefore, not possible at this stage to quantify 

the likely increase in trade as a result of full 

implementation and also how much of the 

increase will represent additionality in trade. 

Consequently, loss of anticipated revenue as a 

result of full implementation of SAPTA 

cannot be determined at this stage. 
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Distribution of Coconut Oil 

14. SHRI JOY NADUKKARA: Will 

the Minister of CIVIL SUPPLIES, CON 

SUMER AFFAIRS AND PUBLIC DIS 

TRIBUTION be pleased to state whether 

Government propose to distribute 

coconut oil throughout the country 

through the outlets of Civil Supplies De 

partment in view of the continuous fall in 

price of coconuts? 

THE MINISTER OF STATE IN THE 

MINISTRY OF CIVIL SUPPLIES, 

CONSUMER AFFAIRS AND PUBLIC 

DISTRIBUTION (DEPTT. OF CONSUMER 

AFFAIRS AND PUBLIC DISTRIBUTION 

SYSTEM) (SHRI VENOD SHARMA): The 

Ministers-in-charge of Food and Civil 

Supplies of all States/UTs have been 

requested to explore the possibility of 

procuring and supplying adequate quantities 

of coconut oil to consumers through fair price 

shops/cooperative outlets under the Public 

Distribution System so as to popularise the 

use of coconut oil as a cooking medium. 

Production and Export of Sugar 

15. SHRI MOHAN BABU: 
SHRI BHAGABAN MAJHI: 

Will the Minister of FOOD be pleased to 

state: 

(a) whether in view of the comfortable 

position of sugar production in the country 

during the current year, Government has 

decided to allow sugar exports during the 

current financial year; 


